FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S NUWAY ORGANIC NATURALS INDIA LTD OPERATES IN MANUFACTURING
OF COSMETIC PRODUCTS AND LIQUOR

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
No.
1 Name of the corporate debtor along with | M/s. NUWAY ORGANIC NATURALS INDIA
PAN & CIN/ LLP No. LIMITED
(CIN) L22012PB1995PLC016755
2 Address of the registered office Registered Office: N. H. 1, mile stone 232, Delhi-
Amritsar. Village- Devi Nagar, Rajpura, Punjab,
India, 140401
3 URL of website https://www.nuwaycare.com/
4 Details of place where the majority of | 1. N. H. 1, mile stone 232, Delhi-Amritsar. Village-
fixed assets are located Devi Nagar, Rajpura, Punjab, India, 140401
2. Plot No. 2049, Sector 38, Phase III, HSIIDC
Industrial Estate, Rai, Sonepat, Haryana, India,
131029
5 Installed capacity of main products/ | Liquor: Production capacity of 45 kilo Litres per
services day
6 Quantity and value of main products/ | N.A.
services sold in last financial year
7 Number of employees/ workmen Nil
8 Further details including last available | Details can be sought by prospective resolution

financial statements (with schedules) of
two years, lists of creditors are available at

URL:

applicants via a mail by raising request at email:

cirp.nuway@gmail.com




Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at
URL:

Details can be sought by prospective resolution
applicants via a mail by raising request at email:

cirp.nuway@gmail.com

10 Last date for receipt of expression of | 18.11.2024
interest

11 Date of issue of provisional list of | 28.11.2024
prospective resolution applicants

12 Last date for submission of objections to | 03.12.2024
provisional list

13 Date of issue of final list of prospective | 13.12.2024
resolution applicants

14 Date of issue of information memorandum, | 18.12.2024
evaluation matrix and request for
resolution plans to prospective resolution
applicants.

15 Lastdate for submission of resolution plans | 17.01.2025

16 Process email id to submit Expression of | cirp.nuway@gmail.com

Interest

Sd/-
Sandeep Kumar Chitkara

IBBI Reg. No. IBBI/IPA-001/IP/P-01976/2020-21/13084

Resolution Professional
M/s Nuway Organic Naturals India Ltd

IBBI Registered Address:Flat no 6, First Floor, PremVihar Flats,
Shaheed Bhagat Singh Nagar,Keys Hotel, Ludhiana, Punjab- 141013
Communication Address: Mavent Restructuring Services LLP

S-376, Panchsheel Park, New Delhi-110017

Email: cirp.nuway@gmail.com , sandchit9(@gmail.com

AFA: AA1/13084/02/300625/107127
Date: 03.11.2024
Place: Ludhiana
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. BIHAR STATE MILK CO-OPERATIVE FEDERATION LTD. 72 KWALITY PHARMACEUTICALS LIMITED &
LAIRY EIE"-"EL F'M' ‘JT' f"H':L‘I P E||'1F'FI 'JI:_TEF'|H':'|F|'I COLLEGE i 1 "
s, S EIELOPUENT COUPLE PO, BHAR VETERNAR!CoLLEG (Y o omen vicnoe oo s oap wamrsas- 4o IN1/\ INSOLATION ENERGY LIMITED
hl-nﬂne "w"m Tender s Idﬂlhi. IE;E‘E.::EPEWEEPLGG%E:EE;{ Ph.: EﬂfEEﬁﬂﬂiE SOLAR
e INVIBNgG Tt i 1 ' i u | Tid-.
(Threugh e-stendering mede only on website- www.eprec2 bihargov.in) wolmatin Dt el it B il el S bl Registered office: Fluldcon House, C-02, New Aatish Market Extanslon, Behind Inox Cinsma Hall, Jaipur -
NIT Nn:c;u:;nfuu: Pur: lanz: 4174 . Date: 01.11.2024 EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS 202028 [Ral.), kndls e o s
1.0 Name & address of advertiser | Managing Director, Bihar State Milk Co-operatie| TR e 3 B = : g
Faderation Lid. {COMFEDY), Dairy Developmant Complox, PO, — B.V, Gollege, Patna - FOR THE QUARTER AND HALF YEAR ENDED ui:Ps: E-mail: cs@insolationanergy.in, Websita: wereinsolationenergy. in
2000174, 2, Bid submission start date:- From 02172024 {Saturday) through above .
website, 3. Date & time of pre bid meeting:- 12,11 2024 (Tuesday) 2t 11,00 AM at | Ouarler Hall Year Quarter Year CORRIGENDUM TO NOTICE OF EXTRAORDINARY GENERAL MEETING
COMFED, Dairy Development Complex, P.O.-BV. College, Palna- 200014, 4. Bid 8 Particulars |  Ended Ended Ended Ended W would Bee o draw your Kind altention bowards tha corrigendum being issesd in continuation to our notice datsd
submission End date & time by the bidders:- 0d.12 2024 (Wednesday) up 1o 17.00 Ho | 30,09.2024 | 30.09.2024 | 30.00.2023 |31.03.2024 16" Detobaer, 2024 calling the Extraordinary General Meeting (EGM} of the Company to be hald on Wednesday, 137
Howirs on www.eproc2.bihargovin, 5 Physical document submission End Date I | Movember, 2024 at 200 P M, (15T throughvideo conferencing §V G othar Asdis Visua! Maans (DAY M)
& Time as allowed in the tender Document:- 05 12 2024 (Thursday) up {o 15.00 = . . L e | Unmedec | Linaidtied: - Anoied
Hours at COMFED HG, Dairy Development Complex, P.O. - BV, Gollege, Patna- | Total Incame from Operatians | 9003.44 1701133 6884.95 30717.18 The Shareholders dre requastad 1o nole e amendmenta inhe resalubon and explanalony stalaments of em no. 1
200074, &, Date, time & place of opening of Techno commercial bid (Bid Part 1):- & | kal ?rﬂﬁl"I:LlJ-Es:-_.r:r_mﬂ pariod {befara TE.II: 1255 30 AYET 3 FiE.85 381082 of Metice of EGA o cleary adiculabs the purpase of resolution, Thus, the mefice shall absays be read in conjunction
05.12.2024 (Thursday) up to 15.30¢ Hours on www.eproc2.bihar.gov.in, 7. Date & Excapbonal andior Extracednary ilems) ; ; 7 ' with the comigendum. Except as detailed in the comigendum, all others tarms and contents of the Notica of EGM
time af apening of price bld:- Date & time will b communicaled later subsegueant o) 3. | Nat Profit{Lass) for the period before tax 125 25 23679 BIG.&5 40984 shall remiain unchanged. The = corigandem io the Motice |5 evallable on the websile of the Company &l
approval of lechno commaercial bid, Place - www.eprec2 bihargowvin, B, Validity.- {afler Exceplional andice Extracedinary items) hitpstinsnkationenargy ind and webete of Stock Exchanges i.e. BSE Limiled 81 htlpa.it s e eindis, oom
A ey (G hantoed gty deya) - §- Dehals ofwoik 4| Net ProfitLoss) for the perlod aher ax 845,55 1680.19 62154 | 236159 By order of the Board of Directens
Costof | Earnest IBid processing (afer Excaptiona andior Exiracrdinary fems) Far eotation Erengy Limiled
tender 3 5 | Total Comprehensive | far h d 8358.33 1618.33 620,39 235046 Sl
Bl Name of the | Estimated d-m:umenl! ”t:r;? ::::ﬂt;::iﬂ:: Comgletian [Com “:I-nrur Frtﬁ:lfx::;]fgrlrarpﬂenﬁr?ﬂm ba) | Placs: Jadpur Nitesh Sharma
[Ne|  workiitem Costiq ' | WMo [  ihiom Period an mprahrsie Incom (afler )] eprn fuer Company Secrotary & Comgliance Offcer
rﬂu?g]ahluh ‘¥? I,Eﬁl I E EEJIIEII E‘.IEI.B l_.apilal i 1‘]3?.62 IDST.EE 1ﬂ3?.ﬁ? IDE?. EE L e e o —— B -
Supety of Tloms e s e | — [ maosse
related 16 Al Kils a1 As par o il : FORM G i
o1 |different Unions /|147.42.750.00 | 10,000.00 |5.80,000.00] Baltron / o 8. | Eeming PerShare [afRis. 10/-each) INVITATION FOR EXPRESSION OF INTEREST FOR
Unit of COMFED aa EprocZ Lt 1. Basic B.15 16.19 5.99 22.76 GUARDIAN LIFECARE PRIVATE LIMITED
per technical 2 Dilused: 815 16.19 5.99 22.76 OPERATING IN RETAIL TRADE OF MEDICINES
specification, (Under Requlation JaA (1) ol Ihe Insolvency and Bankrupicy
r it o o1 REY al@ndaane Irancig Imommaban. upees in Lacs eney Rezaluti ] ar [ nrate ennzl . M6
Supply of Printing Motes: 1. Key Slandalone Financia! Informak (R in Lacs) (Insolvency Resolution Process for Corporate Persons) Requiations, 2016
lems al differenl As par 8 Parliculars Uuarier Hall Year Quarter Year RELEVANT PARTICULARS
- R b S : ag ;
pz|dniensiUnit ef) aamipoaco| 500000 (11900000 Balonf | - o Endod Ended Ended Ended 1. Mame of tha corparate debtar along with | GUARDIAN LIFECARE PRIVATE LIMITED
LCOMFED sg par Eproc2 L 30.09.2024 | 30.09.2024 | 30.09.2023 | 31.03.2024 PANCINLLP No, CIN: 51387 DL2D03PTC1 21502
; Ell}:;:ﬁcgﬁgnl c.al | Unaudited | Unaudited | Unaudited | Audited PAN; - AARCGIANAG
SF.IJ b aof F.urr|-||,urE| 1. | Total Income fram Oparations 900544 sl 5364.95 90717.18 iﬂ | F:Ed}EEEIEIE';iII.; -'e;ji-s.leru;."u'f'-l'i]:;: _Ftuglrtura:l uiﬁnu'.i.lf_SE- -Eﬂl.:-‘.il:l-li-l'. Ram ‘r:'zgar.'
a i.pF:-_jF.- ffarani i 2. | Mat Profit for the period before tax 1258.38 2372.22 821.02 46849  Tilah Nagar, Mew Defii— 110018
NUnions/Unit of 3 ki i A i ag 3. | Mat Profil for the parsd after tax l 848,52 1‘335 21 B23.0 2393 38 Corporate Office: Guardian House, Piat Moo 55,
03 25,00, 000,00 L0000 [1.00,000.00 Beltron - ase = e - | Sppkar ; J58 i
COMFED 85 per ’ Eproc2 Days 2. Thesbove results ware reviawed by fe Audit Committae on 307 Oclaber Eﬂ?-iardappru'.-ed by the Baan:l-:uf iractars of I:E:Ef.{l;rf] O, PSS L o
L rﬁi hnical the Compary 8 s mesting heldon 30" Ochober, 2024 et
S i 1. The abave is an extract of the detailed format of Quartedy and Haif Yearty Finandal Results fled with the Stock Exchanpa 4. | URL of websste | Mot Applicanle
Supply of [BSE] under Requiation 32 of the SEBI {Listing Obligations ard Désclosure Requirements) Fagulatons. 2015 The full 4, | Desals of Place where majority of fixed | Mo Fised Assefts
Microscope al R formial of e Finarcial Results arg avaslable on the webste of the Steck Exchange al www.bseindia.com #nd on Ibe Assels aelocated
different Unlans! 5 [ a0 Company's websie |www.kwalityphasma.com)
; i K 1 | FOR AND ON BEHALF OF THE BOARD L I —
v ;Jg'rm: E{;";FHEI"?" g*l s R B i‘;ﬁ;ﬂ’ Days For KWALITY PHARMACEUTICALS LIMITED 5, | Installed capactly of main producis | Not Appiicaole
e c SEViCES
specification. Sdi- - - -
- - Ramesh Arora 6. | Cuantty and vale of maln products' | NIL as per Rnancidl Statement for te year 2023.
10, Faor participatsan in the above e tender process the hidders are required to get Pl Ammls = : ST i | )
themselves regislered as per delals given ol weww.eproc2, blhargowv.in Js,u that the D:I:;E -_\.I_'I;ﬂ;rj ;t[:-_i',d. Managing Director EET¥IDES 50K In lasl Tinancial year 2024 Details thereser are nol available
wser |0, Passweord and digital signatures are issued to them: 1. Tendear document can DIN: 00462656 7. | Number of employees/ warkman MIL
be seen and purchased on web site www.eproc2 bihar.gowvinm. Any modification . —lp—— — = - —
famendment intender will be notfied an e-partal, Further detads incladng last availabis _ _Mdy I:IE_ -:]I_JLal'.l'.'lJ oy _Sn:lhll-ﬂg an. email la
The undersigned resarves the right to reject any or all tendars without assigning any :_““W*' 5%;“"'“_"';'::{';‘““ E“:Ih'!'jm“j:'r:; ibe. guardiantilecaregpgmail. cam
regson: o el WHATS, N5 08 Crednors, re Bvanida
MANAGING DIRECTOR @ H I H D UJA HOUSI NG FI NAN CE LI M ITED far subsequent evants of the process ame
: Corporate Office; Mo, 167-163, 2nd Floor, Anna Saki, Saidapet, Chennai-500015, E-mat - suction@hindujahousingfinance.com awalabie at:
Hnuﬁ:wgﬁlﬂnnm FE&, Mahalaxmi Metro Tower, Sector-4, Mahalaxmi Metro, Vaishall, Ghaziabad-201010 9. | Eligébisty for resplution applicaras under|{ May  be obtained by sending -an email 1)
ALM - Arun Mohan Sharma, 800898399, RRM - Amit Kaushik, S567088333, CLM - Shwwta Anand - 8931927973, CRM - Mr, Abhijeet Rai- 131485773 i e e e
SYMBOLIC POSSESSION NOTICE 10 Last oate for feceipt of expression of | 20112024
'Whereas {he undarsigned being fhe Authorized Cicar of the HINDUJA HOUSING FINANCE LIMITED under Sacurifization and Beconsiruclion of Fnanciad inkines
Assls and Enforcement of Securly Inbarast Act. J002 (Mo. 3of 2002 and in axercess of powers conferned under seclion 13012] read with Rule 3ol the Seculy 1. Date of ssue of provsional isioof | 30.17.2024
— Interest (Erforcement) Rules, 2002 issued 2 demand noce was issued an e dabes mentioned aoainst each account and stabed harenaler calling upon the prospeciive resciution applicants
P U NJAB & S I N D BAN K Branch Office : borrawer (hereinafier e boerower dnd quanantorg ane collecively refermed B as (ha “the Borrowers ™) 1 repay Bhe amaunt within G0 days from the date of 1% Last date for submiz=lon of sbiecions 1o | 05,12 2004
(A Govt. of India Undertaking) Haibowal Kalan, Ludhiana receftofl asid nofice: z |:|-uv;-psir_|ra.i ga;l L ! '
Thie borrowers hawing faled o repay the amound, natice @ nerebry given to1ha barnowess and tha public in genaral that the urdersigned has taken possassian of . e
[RULE 8 (1)] POSSESSION NOTICE (FOR IMMOVABLE PROPERTY"ES) fhe praperty dascrbad hardin balow naxercisa of powers confared on him wnder sub- saclion 4 of seckion 13 of Act read with ula B of the Secunty Imerest 1o 1ok '::I % EUElm :_l"ﬁl st of prospectve | 19.12.2024
Whereas the Undersigned being “Authorized Officer” of Punjab & Sind Bank, Haibowal Kalan, Enforcement Rules, 2002 on this the datas mantianed against sach account. el - ——
Ludhiana , Under the Securitization and Reconstruction of Financial Assets and Enforcement of Security The borroweriguarantor in parficular and the pubiic in general i hereby cautioned nof Lo dial wish the praperty and any deafings with the propey will ba suibject i Ll S3Ng gl NRGIMANan) heledbe
Interest Act, 2002 in Exercise of power conferred under section 13 (2) & 13(12) read with rule 8 & 9 of security Ko e chiacte. a1 the HENGUNA HUUGING FISANLE LINHED tor an aimount anc fulinw injanect 8t e coniraclual rak on e Aroressict amoir tngsiier i me.'m:aﬁm'f s ?:E;
interest (Enf t) Rules, 2002. Issued a d d noti der Section 13(2) of SARFAES| Act 2002 | ererial expiriss, cosis, charges, &1c, e i g il el i
Interes (Enforcemen ) ules, - Issued a demand notice under section ( ) ors e c The borrorwer's atlertion s miled 1o provisons of sub-section {8) af section 13 of the Acl, in respect oftime avakable, toredeem the secured assets, resoilion apalicaras
calling upon the following Borrower(s)/Guarantor(s) to repay the amount mentioned in notice within 60 days of . 15, Last dale of subression of resolution | 45012025
the date of receipt of the said notice. ST, Name of Borrowers! Demand Notice Date | Amount Details of Immovabls Property pians
The Borrower(s)/Guarantor(s) having failed to repay the amount notice is hereby given to the| [N Guarantors Date of Possession | Outstanding 5 Frocss sl o SobaED] [P p———.
borrower(s)/Guarantor(s) and the public in general that the undersigned has taken Symbolic Possession of 1 Application No. 26-06-2024 | T 1437.905 | Residential Plot of Land area measuring 60 Sq, :
the property described here below in Exercise of the power conferred on him/ her under section 13(4) of said DOL/KRB/KREHIANNOOO03ER as on Yards ie. 5016 Sq. Meters, comprised of : . e
. : hop, PR (ACRY i It Bharat Bhushan Sethi, Resolution Professional
ACT read withrule 8 & 9 of the said rules. Mr. Murari Chhote Lal & Ms, Laxmi| 29-10-2024 | 21062024 |Knasra No. 214, Situated at Christian Nagar |  |gate 0211 For Mz Gaardian Lilecere Private Limited
The Borrower(s)/Guarantor(s) in particular & the public in general is hereby cautioned not to deal with the said Murari, bath at: Khasra Mo 214, SYMBOLIC | Plus Interest | Bagu, in the revenue estate of Village Mawai, Fla 3 : E‘:iil: Req. No.: [BB|IPA-002/1P ~NOOBS0/2018-2018/12034
property and dealing with the property will be subject to the charge of the Punjab & Sind Bank, Haibowal Christian Magar, Bagu \Vill Mavai, Near thereon | Pargana-Lonl, Tehsil & District Ghaziabad ace: New Delhi - No.: i
:;;?r?s,t I(;:I;ijrl;\éagcaécfggtan amount mentioned here in below, besides interest and other charges/expenses By Church Hluars.e Vijay hiagar. (UR), BI:IIJI'II:IErII a:, East - Plot of saniay, '.".'em-l
: Ghaziabad UP-201001 Piot of Munesh, Morth - Passage 9 ft, South -
The Borrower(s)/ Guarantor(s) attention is invited to provisions of Sub-Section (8) of Section 13 of Others Property | INVITATION FOR EIII:‘::;';I IJEH OF INTEREST FOR
the Act, inrespect of time available to redeem the secured asset(s). — . -
U— Date of Outstandin 2 Application Ma. 26-06-2024 | T 1561538 | House No. 56/1 area measuring 62 sqyds part of M/S NUWAY ORGANIC MATURALS INDIA LTD.
Name of the escription ot Demand Noti ate o A 9 DL/SHLISHLMIADDO0000G) 59.10-2 ason | Khasra No. 313 situated at Village Mirazapur OPERATES IN MANUFACTURING OF COSMETIC PRODUCTS AND LIQUOR
Borrower(s)/Guarantor(s) | Immovable Property/ies | Demand Notice | Possession mount Mr. Kadir, Mrs. Sahista & Mr. Mohin -10-2024 | 21062024 |Colony Known as Pratap Vihar Paragna Lani| | (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
Borrower (s) : (1) Smt.|Property House cum plot| 01.08.2024 |02.11.2024| Rs. 20,33,017.52 Choudhary, House No. 56, Sector-12, | SYMBOLIC | Plus Interest | Tehsil and District Ghaziabad, Uttar Pradesh; of India (Insolvency Resalution Process for Corporate Persons) Regulations, 2016)
Sapna Dhingra D/o Sh.|No. 24, measuring 80 sq. yds. comprised in|(Rs. Twenty Lakh Thirty Three Mirzapur, Ghaziabad, UP-201003 thereon | Bounded as: East - others, \West - part of property, o REET PRRTIELARS
Ajay Kumar (Borrower)|Khasra No. 88,89 Khata No. 691/891 as per|Thousand Seventesn and Flaisa = T L el , *[Wame of e carparate debior along wih [Wis, NUWAY GRGANIC NATURALS INDIA LIMITED
R/o Moniji Colony, Street|Jamabandifor the year 2009-10, situated at|Fifty Two Only) as on 01.08.2024 3 Application No. 04-03-2024 58125/ | Part of Khasra no. 255Mi, Radha Kunj colony, PAN & CIN/ LLP o (CI) LE201 2PR19BSPLOIET5S
No 3 , Daba Road | V|||agr Lohara, Hadbast N0260, Abadi and further interest /other DLMWNCUGHALSOOGOOERE Plus Interest Sera Road, Gwldnpuril situated at '|,r|||age 2 Arddres af the regstanad allics Ftugl:lum?ﬂﬂ'lm: I'-:. H 1, mila .sll:-ru: E'.'If-'!. Dethi
Shimlapuri, Ludhiana.|known as Guru Gobind Singh Nagar, Tehsil [charges accrued thereon. coicPcicPormooonnies | 29-10-2024 1 thereon  [Bisokhar, Paragana jalalabad, tehsil Aoz, Waog: Dot ege R, i
Address : 2 House/Plot|and Distt. Ludhiana, registered vide sale deed bearing wasika no. 2023- Mr. Ram Avtar & Mrs. Kishan Kali,| SYMBOLIC Madinagar, District Ghaziabad, Uttar Pradesh, T (DR ol webein s v OWEgCare Cory
No. 24. Guru Gobind|24/103/1/8132 dated 04-10-2023. Bounded as under : East: Neighbor, both at; Sara Road Mamvta Pun, Radha Kunj colony, Sera Road, Govidnpuri, 4 |Details of place whers the magarity of 1. K. H. 1, mie siore 232, Defbi-Amritsar. Vilage-
N : West: Street 18' wide 24', North: House No. 25 of Barhampal 30', South: Modinagar, Ghaziabad, Rural, Near Banquet Hall, Modinagar, Uttar Pradesh- fiveet assals ane iocald e Nagar, Rajpura, Purgah, indin, 140401
Singh Nagar, Village Kodicacer: [ LMar- Pradesh: india - 201201 % Plat No. 2049, Secior 36, Phass HI, HSIOC
Lohara. Tehsil & District Vacant Plot No 23 of Santosh Kaur 30. E':”mg | . Irelustrial Estate, Rai, Sanepat, Hargana, India
L) . - T T m (3 131029
Lo 0 smt Sarc)Dingre Wi S, ey Drs Bovraen) o Sheet o 3 e oy (312 oto | 5 gy | ETORT Vi oy o Yot | | [ essmmammiteese
lierganj, Ludhiana. €8S . 2 House/FIotING. 24, Luru 0 gh Nagar, Village Lobara, 1ens DUMNRIPLKH/AN0000209 Plus Interest | District, Saini Hotel, Modinagar, Uttar Pradesh- Bervices _|day
District Ludhiana. Mr. Ankur Sharma & Mrs. Premvat/| 29-10-2024 thereon | 250205 |y “""k'l ”I""' 'T el M
Borrower (s) : (1) Sh.JProperty/ Plot No. 36min-| 01.08.2024 |02.11.2024] Rs. 5,69,416.33 Valeshwar, both at: Niwadi Road| SYMBOLIC T P i g o
Gagandeep S/o YOg raj 37min , measu ri ng 66.66 Sq. yards . (RS Five Lakh SIXty Nine MEIIjiI'IEIQ-':IF, Mwadi Foad Ml}dil'lagﬂr, B Further !i-ul'ul:-. inch ||I!| g kasl: m*ml.r. I:lr.lia.ds caan be nm:g_'.ll by praspective r\-:.-.-:llulil:q:l
(Borrower) R/o Plot nojcomprised in Khasra No. 31//4, Khata No.|Thousand Four Hundred Urban, Modinagar, Ultar Pradesh, mw.:::' i::]?.:n .I_::::L::;'::.T:ﬂrl EE"IE::E “..ET’[riﬁ oo
36-37, East Garden,|9/9 as per Jamabandi for the year 2007-08, | Sixteen and Paisa Thirty Three kndia - 201204 al_g:llﬁ_l._ Fices Pt i el
Village Jassian, Near|situated at Mouja Jassian, Hadbast No.101,|Only) as on 01.08.2024 with 5 Application No. 28.12-2023 ¥ 14,341,952 | Flat no - D56, Block- D, Sector-23 Sanjay Nagar, g Elgmnl-.r:-:_.r_res-:mu:n appkcants under | Datals can be saught by prospective rasalution
Green Enclave, Opp.|Locality known as East Garden, Tehsil and|interest and other charges DLINCU/GHALFAD000008E2 20-10-2024 Plus Interest | Ghaziabad, Uttar Pradesh, 201002,Sanjay bbbl 2 bt chdiepn it e e
Lahoria Dhaba, Ludhiana.|Distt. Ludhiana, registered vide sale deed|accrued thereon. CMFQ.-EFDFIM:-:"JQEEHE -10- thereon nagar Sector 23, Hngr State bank of India, 10 |Last dake for recep of expression of 1511 7074
Address : 2. House No. B-|bearing wasika no. 2018-19/101/1/1635 dated 13-09-2018. East: Street 20' Mrs. Bharti & Mr. Sunil Kumar) SYMBOLIC Sanjay Nagw, Ghazisbad, Utter Pradesh-| || mied T
34-8533/5 FF, Atwal|Wide 20', West: Plot No. 24-25, 20", North: Plot No. 37 min 30", South: Plot Sharma, both at. D-56 Sector-23, 201002 1) | Dot ey poeri et itz s
Nagar, Churpur Road,|No.36 min30'". ganf!" L'-lal.g.:r r'f?é%;haz'ahad'umr 12 | Lad dabe Tor subirission of chjsclioes 1o |03,12,2024
Haibowal Kalan. Ludhiana. (2) Smt. Tamanna Arora W/o Sh. Gagandeep (Borrower), R/o Plot no 36- il o "“E{;|':Z?:;3;JLE::rﬁr.al T P
37, East Garden, Village Jassian, Near Green Enclave, Opp. Lahoria Dhaba, Ludhiana. Address : 2. 6 Application MNo. 07-03-2024 | T 2180424/ | Entire property, Khasra No - 575, Mohalla - rasalution apobcants S
House No. B-34- 8533/5 FF, Arwal Nagar, Churpur Road, Haibowal Kalan, Ludhiana. (3) Mr. Naresh DLMNR/PLKH/ADDOO0 60 Plus Interest | Jeetpur, Village - Jalalabad, Pargana Tehsil and 14 |Dale ol issue af inkarmation 18.12.2024
Kumar S/o Mr. Dolut Ram (Guarantors), R/o House No. 7562/3, Durgapuri, Haibowal Kalan, Ludhiana Mr. Surender Pal Singh & Mrs. Rajni 29-10-2024 thereon | District - Ghaziabad, Uttar Pradesh, India - ""-':::;ﬁ::“"-;‘“'ﬂ;“" b
’ ’ ? j - ; . e rescdulaon pRan
(4) Mr. Bhaglal Choudhary S/o Mr. Lal Ji Choudhary (Guarantors), R/o House no. B-34/6720/3, Street Singh, both at; House No327 Mohalla| - SYMBOLIC 201206, Jeetpur, Jalabad, Hans Public School, = crjgpmme resolution apaleants.
No-3, Naveen Nagar, Haibowal Kalan, Ludhiana. i:f:g;:]anqif'sﬁzi:ja h’:srai'zz?:;' Muradnagar, Uttar Pradesh-201206 15 lfr:iam foe submission of resciugon | 17.01.2025
Borrower ( S ) M/S Property measuring 216 Sq I 30.08.2024 |02.11 2024' Rs. 13,26,924/' Mumdnaﬁ_ Ubar F'radg;aﬁ India .I 16 |Process el i o submil Expression of | ciip nuwagEamal.com
Bhamrah Furniture|Yds, comprised in Khasra No. 30//24/2,|(Rs. Thirteen Lakhs Twenty Six 201206 Inarsst
Works Through its prop|Khata No. 315/330, as per Jamabandi for|Thousand Nine Hundred 7 Application No. 12-07-2024 | % 522.221/- | Mohalla Hanuman Puri Vill - Bisokhar Pragana EII.-'
Sh. Harvinder Singh S/o|the year 1997-98, (Khata No. 356/369, as|Twenty Four Only) as on 30-08- BLNCLIGHALVATGON0 1569 Plus Interest | Jaliabad Tehsil Modinagar, Ghaziabad, Uttar s
Maghar Singh, R/o Aman|per Jamabandi for the year 2007-08),|2024 and further interest /other Mr. Pankaj Kumar &Mrs. LuxmiRan| 29-10-2024 | thereon | Pradesh, India-201201 o e ssuksion Professianal
Park, Chuharpur Road,|situated at Village Jassian, locality known as |charges accrued thereon. & Madan Lal, both at: H No. 83| SYMBOLIC M/s Nuway Organic Naturals bndia Lid
Near Sangam Marriage|Aman Park, Near Sangam Marriage Palace, Tehsil & Distt. Ludhiana. Jalalpur Road, Ganga Vihar, IBBI Registered Address: Fiat no B, First Floor. Pramiihar Flats,
Palace, Ludhiana.[{Bounded as under : East: Harvinder Singh 56'-0", West: Neighbour 56'-0", Muradnagar. Ghaziabad, Uttar Shaheed Bhagat Sigh Nagar Keys Hotel, Luiana, Punjab- 141013
Guarantors : (1) Sh.|North: Neighbour 34'-9", South: Street 34'-9". Pradesh, INDiA- 201206 RN MO T T PR T e ¢t
Aman Arora S/o Sh. Avinsah Arora, R/o #148, Upkar Nagar, Street No. 2, Civil Lines, Ludhiana. 8 Application No. 18-06-2024 | = 303,862 | Bhavan No-T87 First Floor Without Roof Rights | | & e 03.11.2024 Email; cirp.nisway@pmail.com, sandchitd@grmal com
B TEE ing 1 01.08.2024 Rs. 18,17,220.52 L B NN ADOR A Plua Interest | Covered Ares 18.655 Sq.mtrs EW.S Awashiya | | 5ycp: | yahiana AFA: AR1/13084/02/300625/107127
orrower (s) | roperty measuring 150 Sq. |_01.08. 02.11.2024] Rs. 18,17,220. Mr. Arwaz Salfi & Mrs. Ruhi, both at:|  29-10-2024 | * thereon | Colony Tulsi Niketan Ghaziabad - 201005 :
Bamrah Enterprises|Yards, comprised in Khasra No. 33//4,|(Rs. Eighteen lakh Seventeen House Mo 529 F-1 DLF Colony| SYMBOLIC
Through its Prop. Sh.|30//17,16,18/1,24/1,30, Khata No. 353/366,|Thousand Two Hundred Dilshad Exte. 2 Bhopra Ghaziabad FORM G
Parwinder Singh S/0|354/367,355/368, as per Jamabandi for the TW_enty Rupees & Fifty Two Uttar Pradesh 201005 INVITATION FOR EXPRESSION OF INTEREST FOR
Harwinder Singh, R/o|year2007-2008, Situated at Village Jassian, |Paisa Only) as on 01.08.2024| 4 Application No. 97.06-2024 | T 677454 | ThE Residential Property PLOT NO. 6, Area M/S NUWAY ORGANIC NATURALS INDIA LTD.
Aman Park, Chuharpur|Hadbast No. 101, Abadi Aman Park, Near and further interest /other DLMCUNOILABOO000833 Plus Interest | Measuring 50 Sq. yds. i.e. £1.805 sq. mtrs Part OPERATES IN MANUFACTURING OF COSMETIC PRODUCTS AND LIDUDR
Road, Near Sangam|Tarsem Colony, Tehsil & Distt. Ludhiana [charges accrued thereon. Mr. Omveer Singh & Mrs, Kiran| 29-10-2024 | thereon | of Khasra No. 61673 Situated at RAMA VIHAR | | {Under sub-regalation (1) of regulation 36A of the Insolvency and Bankruptcy Board
Marriage Palace,|videSaleDeedBearingwasika No. 5314 Dated 25/06/2012 Belonging to Sh. Kiran, both at: Part Of Piot No. 6,| SYMBOLIC Village Brahmpur Urf Bhopura Ghaziabad- of India (Insalvency Resolution Process for Corparate Persons) Regulations, 2016)
Ludhiana. Guarantors :|Harvinder Singh Sto Sh. Maghar Singh. Property bounded as follows: East: Ehf!sﬁ ”Ej“- E';m- Hﬂmg:ﬁ;g:gr 201005 :"“t RELEVANT PARTICULARS:
(1) Sh_ Har\[inder Singh Street 20 feet W|de 72"0", WeSt: NelgthUI’ 56"0", NOI‘th: NelgthUI’ 71 "3", uui:l: ESI{III:IEIE h':'J:lI.HEI. - ) LR | aee afl s I:I:ll'|.H.1=i:'l1-E dalkii Hk'll'l:'l will WU - HUWAY DREANIC MATURALS MDA LIMITED
: South: Street 20 feet wide 25-3". i PAM & CIM/ LLP No. [CIN} L2201 2PE1095PLCOTET 55
Sfo Sh. Maghar Singh, R/o - - - 10 Application No. 01-08-2024 | T 16.03.411\- | Residential Plot area measuring 175 Sq. Yards Iz [Address of the ragstered office F.emlatared Office: M. H, 1, mie stane 232, Delhi-
Aman Park, Chuharpur Road, Near Sangam Marriage Palace. Ludhiana. (2) Sh. Vipan Kumar S/o Om DLMNCUIGHALADDNING044E & Plus Interest | e 14631 Sq Meters. out of Khasra no-330, Amritsar. Vikage- Dewi Magar, Asjpura, Funjab.
Prakash, R/o#8905/2, New Deep Nagar, Haibowal Kalan, Ludhiana. DLNCUIGHALYAINOOD1 250 29-10-2024 thereon | Situated at Village Asalatpur, Pargana Loni e L"I':"E'- tA0401
| = - O e s IR TG Gy
Date : 21.11.2024 Place: Ludhiana Authorised Officer &COICPCICPOF/ADDDON 954 SYMBOLIC Tehsil & District Ghaziabad U.P. EAST- Plot of 4 |Detals of placa where e majority f |1 ";_ H. 1, mile e Vilags-
Mr. Vidyanand & Ms. Sarla, both at: Others, WEST- Plot of Othars, MNorh- Plot of forend Bssets ara located D Magar, Fagoara, Funjab, India, 140401
Khasra Mo 330 Asalatpur Farakh Kanwar Singh, South-Road 15 ftwide. ﬁ;;::rzﬂ;i?:tg- iﬁﬂip‘;ﬁ;‘:a:ﬂﬂ?ﬁ
Nagar GHAZIABAD - 201003 s etalos T b 3, India,
" Application No. 1g_u?_2ﬂ24 TA2T73.029 | Freehold Residential House measuring 5 -|'I5|3||EI5G-ﬁl'."if_'ll.}'ﬂrm:llil producta) Liquar Praduction cagacily of 45 kilo Lires par
DL/MNRMNGRIADOO000369 & Plus Interest | area300 Sq. Yd. or say 250.83 Sq. Mt (Covered | | | p=niees .
coicpeicrosiaoooonzees | 29-10-2024 | thereon | Area 118.702 Sq. mt) Pertaining to khasra No-| [ |7 |Suery s valie ot mai producsl
Mr. Narender Kumar & Mrs. Geeta| SYMBOLIC 546 situated in Village Jafrabad Ganoli Pargana {7 [Murnbes of employess! warkmen Hil
ﬂ.ﬁ m E:.%m POSSESSION HOTICE Narender, both at. Vill-ganaoli, & Tehsil Loni Distt Ghaziabad 18 [Furthar defais including last available . [Dedalls can ba scughi by prospective resciutian
ieas ‘Bnancigl shalamants (With schatulas) of appacen|s via g mal by rasing reques] 8k amal
i - B | Laicaun, Lont, - Ghanabad, Ghlmﬁ_n' fwn vaars, lists of creddors ane avalable  |crp nuwayiigmall azlr:-
Bank of India See Rule 8(1) Loni, Ghaziahad. elro, Loni, Ute L v
Natice is hereby o der he S izl nd R o i al b and Enfor e i Int I Pradesh, India - 201102 {9 [Engibiity for resolilion applicards under | Dedails can be sought by praspective resohulian
ICe 15 Nerg _I_II Q:P.I"EI'I under e ascuniization a BLOnNSrucHan o Inancia AE-EE an [HNGEMmEen ECur !||I Bres D ted .'ﬂi-ﬁ-ﬂ'ﬂ PI i Ghﬂ:- h&d A t‘h X d D’ﬂ - HFHDUJA HQUSIHE FIHAHEE LI“ITED BACIO) ?E[E}HTI of s Code i availalde E|:-|.I!|I'."P.I"I S Wil @& il |.'l'r i‘!ﬁil'llg II'."'.|I.E51 al @i
Acl, 2002 under 13[12] read with Rule 3 of the security inferest [Enforcemeni] Rules, 2002, calfing them 1o repay the 2 L oiee Sl T T |
amount within 80 days from the date of receipt of the said notice. The borreweriquarantor having failed o repay the amount hiall] stivedecfhindadifon s B il
notice is given to the under noted Borrower/Guarantor and the public in general that the undersigned has iaken Symbolic/ 11 |Date of msue of provisiana st of 26 11,2024
Physical Possession of the properties described herein below in exercise of the power conferred on himher under Section - e e i T FPR——
13}4] of the said Act read with rule 8 & 9 on the dates mentioned hereunder. The borrower in particular and the public in s -'af;ljﬂfﬂ'l":;”““'m" of cbeections to. (0312 2024
general is hereby cautioned not to deal with the properties and any dealings with the properies will be subject lo the charge TH E 13 |Date of msus of final lisl of prospecive | 13122024
of the Bank of India, for an amount including interast & other charges thereon mentioned herein below. The borrower's afte- nuql qu | lresehition applicards | (P _
ntion is invited fo provisions of sub-section (B) of section 13 of Act. in respect of time available 1o redeem the secured assets. - “at D el bl SDRI
Namae of the Description of Properties . ':"u'rss ?15 ’Dg:‘at':f DA I Y S . maquest for rasalufion plans o
prospachye resosign -:'IE|I'||.'.B|T|-'-
Sorrower/Guarantor Mortgaged/Owner of the properties ion Ulmafﬁlﬂﬂ'ﬁﬂ e B b . 15 [Lasidale for submission of resollion | 17.01.2025
- T —————
Branr.h Shikohahad - 1§ |Procass amail i io subme Exprassion of |orp noway@@gmall com
Borrower- M's Kamdhenu Industnies (Prop. | Equitable Martgage of Immovable Property Situated af H. No. | =% 120.66,021.65 {iniorast
Mr Gaurav Arara Sio Mr. Vined Kumar), Add.-| 2547, Ward No. 20, Mohalis Kalra Meera, Shikohabad, District | & +hit 3::11;”11;.1_]@ 8-
H. Mo, 2547, Katra Meera, Shikohabad, Dist. | Firozabad, Avea; 371.65 Sq. Mir., in the name of Vinod Kumar | = e Q\ Sandeep Kumar Chitkara |
Late Shri Brij Lal, Add.- 678, Punjabs Colony| Road, West- Property of Omprakash & Pappu Katesiva, North- R L L T e it i et g et S s Resolulion Professional
Kalra Meera, Shikohabad, Dislt. Firczabad | Plot of Nattho Dewi, South- Property of Vinod Kumar Funda e M/s Nuway Organic Naturals India Ltd
' = . BB Registered Address: Fat no G, First Floon Premiydar Flats
Date: 02-11-2024  Place: Shikohabad Authorised Officer, Bank of India Stidheed Bhagat Singh Nagar. Kevs Hotel. Ludhians. Punial- 141013
Communication Address: Mavent Bestructemg Services LLP
fnancialexpress.com 5-376, Panchshapl Park, New Defhi-110d01 .'|"|
Date: 03,11, 2024 Email: cirpnuway@grmail com, sandehitSe gl r*um'
Flace: Lidhiana AFA; ."I.-'i.1-'1RI:IEId."I:IFL.'SfllIIl':'r.'i!“{':-."1If'a'T-'1lf".?|I

financialexp.epaptin . Chandigarh




